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SHRl SONTOSH MOHAN DEV : Sir, It was 
decided yesterday that this matter wlll be taken up 
after the Question Hour. The hon. Member may not 
be knowing about it. Today morning the Pr ime 
Minister has also assured us that he would reply to 
each and every point. In view of this, I would request 
our Member to come back to her seat. We have got 
the assurance of the Prime Minister ...( Interr~ptions) 

SHRl RAM NAlK (Mumbal ~ o r t h )  : Mr. Bpraker, 
Sir, what Shri Sontosh Mohan bev  said We8 not 
audible to us. Probably he said that th l r  matter 
should be taken up after the Question Hour is over 
and Kurnari Mamata Banerjee should be allowed to 
speak first. We are all very such concerned about 
this issue. We do not leave our claim for Adjournment 
Motion only because some Member come8 to the 
wel l  of  the  House.  That would not be correct 
. . .(Interruptions) 

MR. SPEAKER : Please listen to me. Yerterday, 
in the meeting of the Leaders of the political Partles 
and Groups this issue came up for discussion, T h r  
Government readily agreed for a discussion on thlr 
issue in the House. The unanimous decision of the 
political parties in the meeting was that 80, thlr h r r  
already been decided. Where is hte necessity for 811 
these things? The whole natlon is worried about thlr, 
When we are going to discuss this matter, why do 
you not do things in a decent manner? Do It in a 
decent manner, Mamata Banerjee. Do it in a serious 
manner, T h ~ s  is not the way. 

(Interruptions) 

MR. SPEAKER : Have respect for Parliament, 
The Parliament has a different sanctity. Have respect 
for Parliament. Please respect Parliament. i cannot 
say beyond th is .  I appeal  to  the Members of 
Parl~ament to have respect for Parliament. That is all 
l can say. 

(Interruptions) 

[Translation] 

SHRl RAM NAGINA MISHRA (Padrauna) : Mr. 
Speaker. Sir, ruling party is running the Government 
with the support of the Congress Party. They should 
sit and discuss together. ..(Interruptions) 

[E ng lis h] 

SHRI HARlN PATHAK (Ahmedabad) : Slr, not only 
Parliament but the whole country is concerned about 
this issue. This issue must be discussed seriously. It 
Is not only all the political parties but also the people 
of the country are concerned about this issue. So, 
my request to you is, let us discuss this matter very 
seriously.. . (Interruptions) 

[Transla Hon] 

SHRI ATAL BlHARl VAJPAYEE (Lucknow) : Mr. 
Speaker, Sir, wlth your permission, I would llke to 
say something. Whatever was declded yesterday, 

should be followed and if Mr. Santosh Mohan of the 
Congress party says that Kumari Mamata Banerjee 
cou ld  not  be  informed then i t  cou ld  b e  wel l  
understood. There could be a communication gap. 
My submission is that the Question Hour should be 
taken up and after that the issue that is agitating us 
all should be taken up. I am happy that if the MPs 
of the Congress Party, even if they are supporting 
Government, are maklng their opinion on the basis 
of merlts of the case, then a chance should be given 
to di8cuss the issue. We have given a notice for the 
Adjournment Motion and would llke to press for that. 
We would also like that the member of the Congress 
Party should also support It. 

[E ng lis h] 

MR. SPEAKER : Let us take up the questions 
first. 

ORAL ANSWERS TO QUESTIONS 

Natural Calamltleo 

[English] 

'2. SHRl KODlKUNNlL SURESH : 
SHRl N. RAMAKRISHNA REDDY 

Wlll the Minlster of AGRICULTURE be pleased 
to state : 

(a) whether several States have been hard hit 
by the recent ralns, cyclones and floods and a lot of 
damage to crops, human lives, animals and houses 
has been caused due to there natural calamities; 

(b) If 80, the names of area8 affected thereby; 

(c) the detalls of losses suffered in regard to 
human Ilves, crops, houses and Ilvestocks, State- 
wise and Union-Terrlotry wire; 

(d) whether the Unlon Government propose to 
extend substantial financlal assistance out of Natural 
Calamily Fund to  the State Governments for 
rendering relief In thelr affected areas; and 

(e) If so, the detalls thereof and amount released 
for the purpose, State-wise? 

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) to 
(0). A Statement is laid on the Table of the House. 

(a) to (e). According to report8 received trom the 
State Governments, parts of 12 States have been 
affected In varying degrees by floods as a result of 
cyclones and heavy rains durlng the current South 
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West Monsoon. The States affected are Andhra 
Pradesh, Assam, Gujarat ,  Haryana, Jammu 8 
Kashmir, Karnataka, Kerala, Maharashtra, Punjab, 
Rajasthan, Tamil Nadu and Uttar Pradesh. 

2. A statement indicating the districts affected Is 
at Annexure I. A statement indicating loss of human 
lives and animals and damage to crops and houses 
In the wake of the recent floods In various States 
and releases of Central share of CRF for 1996-97 Is 
at Annexure 11. 

3 ,  Under the existing scheme of financing relief 
expenditure, the State Governments undertake relief 
and rehabilitation measures in the wake of natural 
calamities using the corpus of the Calamlty Rellef 
Funds (CRF). Two instalments of Central Share of 
CRF for the year 1996-97 have been released to all 
State Governments. In addition to the CRF, a National' 
Fund for Calamity Relief is also available for meeting 
ths situation arising out of calamities of rare severity. 

ANNEXURE-I 

Name of the Cyclone/Flood affected districts 

1. Andhra Pradesh 

1 .  Visakhapatnarn 2 .  West Godavari 3. Krishna 
4 .  Guntur 5 .  East Godavari 6 Nellore 7 .  Chittor 
8 .  Kurnoo l  9 Kuddapah 10. Ananthapur 
11 Mahabubnagar 12. Warangal 13. Khammam 

1 .  Dhernaji 2. Dibrugarh 3 Tinsukia 4.  Darrang 
5. Lakh~mpur 6 .  Slvsagar 7 Jorhat 0.  Dhubri 

3 Gujarat 

1 ~ e ' h s a n a  2 .  Jarnnagar 3 .  Kheda 4 .  Surat 
5 Bhavnagar 6. Junagarh 7 .  Surendranagar 8. Valsad 
9 Ahrnedabad 10.  Rajkot 11 .  Sabrakantha 
12 Bharuch 13. Panchmahal  14.  Banskhata 
15. Kachchh 16. Amreli 17. Dangs 18. Vadodara 

4 Haryana 

1 Gurgaon 2 .  Far idabad 3 .  Mohindergarh 
4.  Rewari 

5. Jammu & Kashmlr 

1. Srlnagrr 2. Budgam 3. Barrmuls 4. Kupwara 
5. Anantnagh 6. Pulwama 

6. Karnatnkr 

1. Ralchur 2. Bllapur 3 .  B r n g r l o r o  (Urban) 
4. Mysore 5. Dhrrwrd 6. Bollrry 7. Drk8hln Kannadr 
8 .  Bldar 9 .  Tumkur 10,  Kodagu 11.  Kolar 
12. Bangaloro (Rural) 13. Haasan 14. (3ulbaraga 
15. Uttar Kannada 16. Chlckmagrlur 

7. Kerala 

1. Kasargod 2. ldukkl 3. Cannanore 4. Kozhlkodo 
5. Thr lssoro I. Wyanrd .  Thlruvananthapuram 
8, Kottayam 9. Kollrm 10. Palghat 11. Malapuram 
12. Earnakulam 13, Pathanrmthltta 14. Alappuzha 

8.  Maharashtra 

1. Nashlk 2. Ahmednrgrr 3. Solapur 4 .  Sangli 
5. Jalna 6. Bood 7. Latur 0. O~manabad 8. Nanded 
10. Nagpur 11. Amravrt l  12. Buldana 13. Dhule 

Satara 15, Aurangabad 16. Akola 

1. Amrltsar 2. Hoshiarpur 

10. Rajasthan 

1 .  Jodhpur 2.  Jaisalmor 3 .  Nagaur 
Hanumangarh 5. Alwar 6. Churu 7. Jhunjhunu 
Bharatpur 

11, Tamil Nadu 

1 .  Nagapat inam 2 .  Trlchi 3 .  Vi l lupuram 
Thanjavur 5. South Arcot 6 .  Chengalpat tu 
Madras 8. Colmbatore 9.  Nllglris 10, Pasumpon 

Muthuramal inga Thevar 11. Dind lgu l  Anna 
12.Tiruvannamalal 13. Tirunelveli 

12. Uttar Pradesh 

1. Allahabad 2. Hardol 3. Barabanki 4.  Varananl 
5 .  Agra 6. Mathura 7. Flrozabad, 8. Ral Barell 

ANNEXURE-II 

Damage caused in various States due to recent Cyclones/Floods and Release 01 Central share of  Calamlty 
Relief Fund for 1996-97 

S No State Human Animals No, of Cropped Central share 
lives lost houses area of Calamlty 
lost damaged affected Rellef Fund 

(in lakh released 
hectares) (Rs. in crores) 

1 2  3 4 5 6 7 

1 Andhra Pradesh 9 5 1 17 13880 0.12 23.285 
2 Assarn 3 0.06 18.755 
3 Gujarat 5 3 1002 39523 - 52.350 
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Haryana 
Jammu 6 Kaahmlr 
Karnataka 
Kerala 
Maharashtra 
Punjab 
Rajasthan 
Tamil Nadu 
Uttar Pradesh 

' Released durlng 1995-86, In advance. 

SHRl KODlKUNNlL SURESH : 81r, through you, 
I would llke to know whether any Central team ha8 
visited the affected areas In the country tor an on- 
the-spot study and to assess the losr caused to Ilvea, 
properties and standing crops in particular. It 60, ha8 
this team recommended for more flnancial ra r l r t rnce 
to these States in general and to Ketala in partlculrr? 

SHRI CHATURANAN MISHRA : Sir, the quertlon 
of sending a Central team arises only when a 
memorandum is recelved from the State Governments. 
So tar, we have not received any memorandum. 

Now, about the question of Central Fund, may I 
tell you that the Tenth Finance Commlssion ha8 
simplified the clauses In a very good way and It has 
glven beneflts to the States. Otherwise, the States 
used to approach the Centre every day for assirtance 
which resulted in loss of time. Now, it has been 
simplified. ApaR from that, five per cent amount has 
been given for combating the inflation. 

Now, a corpus of funds has been created. One 
is Calamity Relief Fund and anothr Is National Fund 
for Calamlty Relief. Under the National Fund for 
Calamity Relief, there are two funds. Out of these, 
one tund takes money directly - almost automatically 
- from the Centre and the fund allotted to them is 
quite substantial. This has been done by the Tenth 
Finance Commlssion. It amounts to Rs. 6,304 crore 
and odd. So far as the Central Fund is concerned, 
It has only Rs. 700 crore. What I am saylng Is that 
so far no State has complained of any shortage ot 
fund or has reported that they have already spent 
those moneys, and that  they have no money. 
Therefore, we have not done anythlng and we are 
awaitlng for the report. If the State is sending any 
report, then we will act upon it. 

SHRI KODlKUNNlL SURESH : I would like to 
know whether It has come to the notlce of the 
Government that several States are diverting the 
fund8 meant for helplng the people affected by floods 
and cyclone to other actlvltles and, If so, what actlon 
has been taken by the Government in this regard 
and whether any lnstructlons have been lasued to 

the Stater not to dlvert the funds meant for flood and 
cyclone victims to other activities. I would also like 
to know whether the Government of India proposes 
to provide 8ubstantial assltance to the poor farmers 
who have been affected badly by the floods and 
cyclone. 

SHRl CHATURANAN MISHRA : So far as this 
quart ion of asklng the State Governments as to 
whether they are divert ing the funds or not 1s 
concerned, I may say that the general instructions 
i r rued by the Flnanco Minlstry are already there 
and I cannot interfere in the functioning of the 
concerned State Governments. It is their business 
and I cannot Interfere with it. 

SHRlMATl SUKHBUNS KAUR : But you are 
monitoring It. 

SHRl KODlKUNNlL SURESH : You are giving the 
funds, but many States are diverting those tunds. 

SHRl CHATURANAN MISHRA : The general 
instructions issued by the Finance Minlstry are 
already there, and I cannot interfere in their day-to- 
day functionlng. The State Governments, just llke us. 
are constituted under the same Constitution. So, we 
cannot lnterfere in their functioning. As regards the 
poor farmers, though the floods affect everybody 
alike, special treatment Is being given to them in the 
form of relief etc. 

[Trans la tion] 

PROF. RASA SlNGH RAWAT : Mr. Speaker, Sir, 
Rajasthan suffered terrlble floods during the recent 
past which cost about 86 lives. 4723 cattle were 
kllled and 76,000 houses were damaged due to  
floods. The Government have given these figures 
But a very routine reply was given that Government 
have released the share of the state from the Nat~onal 
Calamlty Fund. Centre's share of payment is Rs 67 
crores and 140 lakhs.  The Chief Minister  o f  
Rajasthan, Shrl Bhairon Singh Shekhawat has made 
a survey of the flood affected areas with the Pr~me 
Minister and discussed the matter with him He made 
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a demand of Rs. 300 crores. A backward and desert 
state like Rajasthan has been very badly affected by 
flood and the districts in which flood caused havoc 
need funds Immediately for survlval. I would like to 
ask the Central Government, through you, that when 
the Prime Minister himself has made a survey of 
that area wlth the Chlef Mlnister and has admitted 
that a heavy loss of life and property has taken 
place, will then immediate special assistance be 
provided from the Central Calamity Fund accepting 
the request of the State Government without any 
delay? 

SHRl CHATURANAN MISHRA : Mr. Speaker, Sir, 
the condition of the State of Rajasthan is really very 
bad and that is why our Prlme Mlnister went there, 
saw the conditlon himself and sanctioned some 
money for that State. 

SHRI GlRDHARl  LAL BHARGAVA : Not 
given.. . (Interruptions) 

PROF. RASA SlNGH RAWAT :That is like 'a drop 
in the ocean' ...( Interruptions) 

SHRl GiRDHARl LAL BHARGAVA : Not even a 
drop in the ocean.. . (Interruptions) 

SHRl CHATURANAN MiSHRA : If all the Members 
W i l l  speak together then how shall I reply? The 
amount may be a drop in the ocean or not but I have 
used the word 'some' not 'a drop'. If you call "some" 
as 'a drop', then we have not objection. 

SHRl RATILAL KALIDAS VERMA : This is a 
proverb. 

SHRl CHATURANAN MlSHRA : Please listen, 
when the Prime Minister went to Rajasthan then a 
demand for Rs. 100 crores was made. 

PROF. RASA SlNGH RAWAT : They need Rs. 300 
crores. 

SHRl CHATURANAN MlSHRA : A demand for 
Rs. 100 crores has been made in the letter that was 
addressed to the Prlme Minister. If we get any 
Memorandum to the effect that so many areas of 
Bharatpur district are affected by the flood, so many 
villages have suffered loss, then after getting the full 
detalls, we send the central team and provide funds. 
We have not recelved any information from Rajasthan 
Government about the amount hpent and the balance 
lett. Kindly ask that Government if the whole amount 
has been spent, then send us a repdrt accordingly. 
We will take any action only after receiving report 
from them. 

VAIDYA DAU DAYAL JOSH1 : Rajasthan 
Government have given you the report. Rajarthan Is 
a backward state, poor state. 70 thousand people 
are living on the roads there . . .(  Interruptions). They 
are getting no help from the Central Government 
. . .  (lnterruptlons) the Prime M~nls ter  himself has 
seen it. 

SHRI CHATURANAN MlSHRA : We are In 
concurence wlth you ...( lnterruptlons) The Prlme 
Mlnister himself went there because the condltlon of 
your state was bad ...( lnterruptlons) 

MR. SPEAKER : Flrst of all 114ten to the complete 
reply of the Mlnister. 

SHRl GlRDHARl LAL BHARGAVA : What wlll be 
the outcome of thls vlslt. If you don't provlde funds 
from here then Prlme Minister's golng there Is of no 
use. Whether the Prime Mlnlster went there for his 
'darshan'? People are dylng due to floods, lylng on 
roads and getting no relief.. . (Interruptions) 

PROF. RASA SINOH RAWAT : Mr. Speaker, Sir, 
please direct the Government. 

SHRl GlRDHARl LAL BHARGAVA : Only Prime 
Minister's 'darshan' cannot feed people, merely 
hanging his portrait wlll do nothing, people are in 
trouble, they are dying, lying on the roads, they have 
no shelter and getting no rellef ...( lnterruptlons) 
Atleast 6 districts are affected by floods, people are 
suffering.. .(Interruptions) 

SHRl CHATURANAN MISHRA : Please listen to 
my complete reply ...( Interruptions) 

MR. SPEAKER : Listen to the reply of the 
Minister. 

SHRl CHATURANAN MlSHRA : If the money 
received by Rajasthan from Calamity Relief Fund 
has been spent fully then why a report has not been 
submitted to us ...( lnterruptions) Everything is given 
in the chart, full details have been given. 

[English] 

If they do not need it is not my responsibility. 

[Translation] 

I am saying that a report should be sent to us 
statlng that the whole amount has been spent. 
Memorandum should b e  sent to us .  Uniform 
procedure Is applicable to the whole nation. If the 
memorandum comes to us then we will send the 
Central Team which wlll go there to assess the 
posltlon. Thls is our reply. 

SHRl GlRDHARl LAL BHARGAVA : I would like 
to request the Hon'ble Prlme Mlnister that he himself 
has seen the condltlon in Rajasthan, people are 
lylng on road8 there ...( Interruptions) 

MR. SPEAKER : Please r l t  down, the Prime 
Mlnister Is on his legs. 

[E ng  11s h] 

THE PRIME MINISTER (SHRI H.D. DEVE 
GOWDA) : Hon, Speaker, Slr, I had  v ls i ted 
Rajasthan. Durlng my vlslt, the hon. Chief Mlnister 
of Rajasthrn war  prorent and the Governor was 
also wlth me. I discursed wlth all the senlor offlcers 
In prerence 01 the Chlet Mlnlrter. Flrst 01 all, I would 
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llke to make myself clear that the quntum of money 
or the relief for the natural calamities has been fixed 
to each State by the Finance Commlsslon, out of 
which we have already released two lnstalments to 
Rajasthan, One advance lnstalment is also released. 
Of course, I am not golng to minimise the seriousness 
or the serverity of the natural calamlty. The money 
that has been lndlcated by the Finance Commisslon 
Is about Rs. 135 crore to Rajasthan. We have already 
released about Rs.65 crore and I also instructed the 
Ministry of Finance again to  ralease one more 
instalment as advance Instalment, and If the money 
is fully spent, we are prepared to release the forth 
instalment also In advance. Apart from this If further 
assijance Is necessary, we are prepared to help 
Rajasthan through Plan advance. There is no 
quest ion of any delay so far as the Central  
Government is concerned. We are taking steps. I 
would like to assure the august House that I have 
visited some of the States. I am unable to visit all the 
States I myself have gone to several States. But I 
requested the concerned Chief Ministers of various 
States to say whether my visit was required. They 
said "The floods are already receding Now it is not 
necessary for you to visit." I am telling very frankly 
that there is no question of any slackness on the 
part ot the Central Government. In t h ~ s  connection, 
I also want to make this point very clear that in 
every State where human life is lost, we have 
granted Rs.  50,000/ -  per deceased. We have 
released :hat money to all the States. So far as 
the Natural Calamity Fund is concerned, as and 
when the request comes from the States, we are 
prepared to release it according to the guidllnes and 
the norms f ixed by  the Finance Commission 
. . .  ( Interruptions) 

SHRl SONTOSH MOHAN DEV : Sir, at the very 
outset, I congratulate the hon. Minlster that after 
Independence, tnis is the first time that a Minister 
from the CPI is answering on the floor of the House. 
For so long, he was in the Opposltion and he knows 
the mind of the Opposltion. But I am glad to see that 
he has been baptised by the bureaucrats very quickly 
. . . (  Interruptions) 

Now, my point is that Assam Is a State which 
always suffers from floods and It is flood-affected. As 
far as I know, I saw it in the newspapers that the 
hon. Chief Minister of Assam met the hon. Prime 
Minister and gave a memorandum and requested 
him for a certain help. Out of the 21 districts, 16 
districts have been atfected; as many as 22 people 
have died. Some to the Members of Parliament may 
not be here. Their areas like Nowgong, Dhamaji Ajore 
and other areas have been affected. So, I would llke 
to know from the hon. Minister one thing. Hls Party, 
the CPI, Is also supporting the Government of Assam 
and It is there In the Ministry of Assam. I would llke 
to know whether he wlll walt for the memorandum. 
Or, as the Prlme Mlnlster has acted upon by giving 

advance, he should continue to glve It and also try 
to see that the Flnance Mlnistry Is a blt liberal about 
the financial thing because I have been told that 
since there is some backlog In the payment, the 
payments are not released. That should not be done. 
As the Prlme Mlnlster has rightly sald,  natural  
calamlty should be  looked at promptly. I would 
request the intervention of he Prime Minister, if 
necessary. 

SHRl CHATURNANA MISHRA : Sir, the advance 
can be  taken any t ime if they so desire.  It is  
applicable to Assam and also to any other part of 
the country. The country is one. You can take the 
advance any time you desire. That Is not !he point. 
The point is that Minister concerned from Assam 
was due to visit but he could not come here. I am 
waiting for him. If the reports come, naturally we will 
sympathetically consider them. That is an Issue which 
has been time and again raised ...( Interruptions) 

SHRl SONTOSH MOHAN DEV : Can you take 
care fo Shri Chidambaram and his system? That is 
a more important thing. 

SHRl SOMNATH CHATTERJEE : That Is their 
internal thing ...( Interruptions) 

SHRl CHATURANAN MISHRA : You were with 
him for a considerable period of time. You cna take 
care of him. I want to thank our clleague Shri Sontosh 
Mohan Dev for adopting the Opposltion role so soon 
. . . (lnferruptions) 

[Translation] 

SHRl MAHENDRA KARMA : Hon'ble. Mr. Speaker, 
Sir, the details glven to you do not include the name 
of Madhya Pradesh. 

[English] 

MR. SPEAKER : I wlll give you a chance after 
him. I will come to you. I am going State-wise. I am 
calling the hon. Members keeping in view the States. 

SHRI SANAT MEHTA : Sir, as far as Gujarat is 
concerned, the Hon. Prime Minister has released 
only Rs.  13.50 lakhs as rel ief f rom the Prime 
Mlnlater's Natural Calamlty Fund. If you see the 
number of huts destroyed, the total number of huts 
deqtroyed in Gujarat Is 26,151. 1 wish the hon 
Agrkulture Minister should also take a IlberaJ view 
In providing more help to the people whose huts 
have been demolished, I expect from a progress~ve 
Minlster llke Shri Chatur?nan Mishra that norms 
should be revised and not the old, outdated norms 
should be there. May I reque8t him to extend more 
help from the Prime Minister's Natural Calamity Fund? 
Wlll he have a programme of constructing houses in 
place of huts? 

SHRl CHATURANAN MISHRA : So far as the 
Prlme Minister's R e l i d  Fund k concerned, It is a 
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separate thing. However, when the Hon. Member is 
demanding the details, I may tell him that Gujarat 
has got Rs.26.50 lakhs from the Prime Minister's 
Relief Fund. But that is a seprate thing. 

SHRl SANAT MEHTA : It has got only Rs.13.50 
lakhs. 

SHRl CHATURANAN MISHRA : I am coming t o .  
that issue . . . (  Interruptions) We are ready to help. But 
before that, the report must come from the State 
whether the money given to the States have been 
spent and whether they need nore money. At least, 
that should come to us. If it does not come, then 
what to do? . . . (  Interruptions) 

SHRl HARlN PATHAK : A proposal for Rs.100 
crore has been sent to the Central Government. I 
would like to know from the hon. Prime Minister about 
it.. . (Interruptions) 

SHRl C H A T ~ R A N A N  MISHRA : I again repeat 
that no memorandum has come from your State of 
Gujarat. The moment it comes to me, I am ready to 
assist you to the best possible extent. 

SHRl HARlN PATHAK : The Chief Minister of 
Gujarat met the Prime Minister and sent a proposal 
asking for Rs.100 crore as the first instalment. 

SHRl CHATURANAN MISHRA : This is not a 
memorandum . . . (  Interruptions) 

SHRl HARlN  PATHAK : There must be  
communication gap. 

SHRl CHATURANAN MISHRA : Not at all. Let 
the Government of Gujarat send a memorandum 
...( Interruptions) 

MR SPEAKER : You do not have to reply to him. 
I have not allowed him. 

(Interruptions) 

SHRI SANAT MEHTA : My question has not been 
replied . (Interruptions) 

[Trans la tion] 

SHRl RAM NAIK : Mr. Speaker, Sir, just now the 
name of the districts of Maharashtra mentioned by 
the Minister do not show the name of Thane Sindhu. 
Durg and Ratnagiri etc. there is no mention of any 
district of Konkan also, whereas Konkan is also an 
affected area. 100 people have died in Maharashtra 
and the storm has destroyed several trees of Mango, 
Banana and Coconut in Konkan. In his reply, the 
Mmister has mentioned about crops. I must say the 
trees which are destroyed in Maharashtra are also 
crops of the farmers. Then why there IS no mention 
of these trees and whether the Hon'ble Minister would 
like to say why he has riot mentioned the name of 
Konkan In his reply? 

SHRl CHATURANAN MISHRA : i have given the 
list of ram afffected districts which ae affected and 

It is based on the report recalved from tho Statas. As 
regards the details, thara I8 r mrntlon a large parts 
of districts of Ralgad, Ratnaglrl, Punr  and Kolhapur 
which are affected by ralnr, Slxtern dlrtr lcr In the 
State were affected In varlour d@gno8 dua to vlolrnt 
and heavy rains. Earlier 40 people dled In tho State 
due to lightning. The figures about death are glven. 
All these figures are glven. I agaln raprat, If you 
think that more funds rhou ld  go, then a r k  your 
Government to send the memorandum. They know 
the proceure. You also, as a vary renior Member of 
the House, know It. 

[Translation] 

SHRl RAM NAlK : Mr. Speaker, Slr, I want to 
ask the hon'b le Minister  tha t  when  Mango,  
Banana and Coconut trees are destroyed duo to 
storms and are uprooted, then why these r r e  not 
included, being agricultural crops? These should also 
be included. But it seems that the hon'ble Minister 
has not included these in his reply. Whether the 
Hon'ble Minister will consider to include them In the 
list of agricultural crops? 

SHRl CHATURANAN MISHRA : Mr. Speaker, Sir, 
the hon'ble M.P. has asked in a query whether 
assistance was given or not and has just now aksed 
whether damaged trees are included In the crops or 
not. I would like to say that these are also Included 
in the damaged crops but particularly about Mango 
tree, we can tell you only after examining. 

SHRI ANlL BASU : I would llke to concentrate on 
the prevention aspect of the floods. It is good that 
the Tenth Finance Commission has simpllfied the 
procedure of helping the States whenever natural 
calamity occurs. But I am concentrating, with your 
permission, on the aspect of prevention of floods. It 
has been proved that the central projecs which are 
set up  for the prevention of f loods have fai led 
misrably. My constituency is a high flood-prone area 
and the main reason for the flood is the Damodar 
Valley Corporation (DVC) which was set up for the 
prevention of floods in the lower Damodar region 
My quest lon i s :  Whether the Government  is 
contemplating to review all the projects which are 
set up in our country for prevention of floods as also 
about the failure of the project8 to prevent the floods 
and the subsequent remedial measures which are 
required to be taken up becaure the United Front 
Government has announced Its concern for the flood 
and drought and have decided to mobilise resources 
for the prevention of floods and drought That Is why, 
I am asklng this specific question.. . (Interruptions) 

SHRl CHATURANAN MISHRA :Allow me to reply 
After all, the hon. Member has arked somethlng Let 
us hear hlm. I will reply to your question later on. 

It I s  a very sor lous  matter  and I am also 
concerned wlth that questlon. Nearly, on an average, 
colossal loss is Rs. 1,000 crore every year. Some 
year it is even RE. 4,500 crore. 
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So, that Is a serlous matter. I am concerned about 
that. But my Mlnlstry Is concerned only wlth the 
ar r l r tance part. The flood part is with the Water 
Resources Mlnlst ry,  The re lat lon is  l lke the 
Mahabharat's Bhlm and Shakunl. Bhim is creatlng 
the trouble and Shakunl Is glving relief. So, this Is 
the sltuation. The hon, member can address that 
question to the other Ministry ...( Interruptions) 

MR. SPEAKER : Please listen to me. 

(Interruptions) 

MR. SPEAKER : Please allow me to speak. 

(Interruptions) 

MR. SPEAKER : Please sit down. 

SHRl ANlL BASU : Sir, would you please ask 
h lm  to reply to  th is  very Important quest ion? 
...( Interruptions) 

MR. SPEAKER : One minute, please. This Is a 
very important questlon. I know, every hon. Member 
from every State would like to raise questions. 
Yesterday, in the meeting of the Leaders, it was 
decided that the House should have a full discussion 
on thls questlon. So, we are going to have a full- 
Fledged debate and discussion on this issue and, 
therefore, we go to the next questlon 

[Trans la tion] 

SHRl MAHENDRA KARMA : Mr. Speaker, Sir, this 
does not include the name of Madhya Pradesh. 
Unless the name of Madhya Pradesh is included In 
It what can we ask ...( Interruptions) 

MR.  SPEAKER : The House wi l l  have fu l l  
dlscussion on it. 

(Interruptions) 

SHRl MAHENDRA KARMA : Mr. Speaker, Slr, 
please listen to  tho back benchers like us also 
...( Interruptions) 

MR. SPEAKER : It has already been decided 
that a full dlscussion will be held on this issue in the 
House. Everyone will be glven a chance to speak. 

[English] 

Now Questlon No. 3. Shrl Ramendra Kumarji. 

'3. SHRl  RAMENDRA KUMAR : Wi l l  the 
PRIME MINISTER be pleased to state : 

(a) whether the Qovt. of Blhar and other States 
of Eastern reglon have sought flnanclal asslstanco 
from the Unlon Government for rual electrlflcation; 

(b) if so,  the amount of f inancial assistance 
provided by the Union Government for this purpose 
durlng the year 1993-94,  1994-95 and 1995-96 
particularly to Blhar; 

(c) the time by which all the villages in Bihar are 
likely to be electrlfied; and 

(d) whether any target has been fixed in this 
regard? 

[English] 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR 
S. VENUGOPALACHARI) : (a) to (d). A Statement is 
laid on the Table of the House. 

STATEMENT 

(a) to (d). The financial allocation approved by 
Planning Commission for Rural Electrification In the 
Eastern States for the last 3 years is as follws 

(Rs. In Crores) 

Orissa 24 0 15.0 15 0 
Bihar 10.0 6 .0  16 0 
West Bengal 14.0 20.5 33 5 
Sikkim 2.0 2.5  1 5  

The Government of Bihar proposes to ach~eve 
cent per cent village electrification by 2000 AD and 
has sought for additional financial allocation for Rural 
Electricfication. As against 67513 villages in Bihar, 
47805 villages have been electrified. 

As rural electrification is a continuing process. 
the electrification of all villages will depend upon 
availablllty of resources, power supply posltion In 
the state, a proper network of transmission and 
distribution systems and the targets f lxed by the 
Planning Commission in consultation with the State 
Government on an annual basis. 

Mr. Speaker, Sir, the eastern region consists of 
Orlssa, Blhar, West Bengal and Sikkim fcr financial 
assistance for rural electrification. However, the Bihar 
Government wrote to the Minister of Power in May 
1995 stating that they propose to cover all the vlllages 
for electr l f icatlon In Bihar by 2000 A D. It was 
mentioned in the letter that Rs 530 crore would be 
required upto 1999-2000 for complet ing vi l lage 
electrification 

Sir, the second part of the question pertains to 
the f inancia l  assistance provided by the U n ~ o n  
Government. 

The f inancial al location for al l  the States 1s 
declded by the Plannlng Commlss~on in consultat~on 


